
209 SRA VANA S. 1996 {SAKA) 210 

SI. Nome of Bank/Branch 
No. 

S2. Union Ban1' of India 
Sunder Nagar Dr., New 
Delhi. 

SJ. Central Bank of India 
Vivekan' and Poly Clinic 
Br. Lurknow. 

19·6·84 

2S·6-84 

S4. Allahabad Bank Ch.akradbar· 26-6-84 
pur Br .. (Bibar). 

Report of Eighth Finance Commiuion 

916. SHRl MO.HAMMAD AS.{AR 
AHMAD: 
SHRI UTTAM RATHOD : 
PROP. RUP CNAND PAL : Will 

the Minister of FINANCE be pleased to 
state : 

(a) whether the Eiabth Finance Com· 
mi11ion submitted its report to Govern· 
ment: 

(b) If so, its main recommendations : 
and 

(cl The time by which these recommen· 
dations will be implemented ? 

· THE MINISTER OF FINANCE (SHRI 
PRANAB MUKHRJEE) : 1.a) The Eiphth 
Finance Commission has submitte.! its final 
report to the Pre1ident on 30tb April, 1984. 

(b) The report of the Eighth Finance 
Commission alongwith an Explanatory 
Memorandum on the action taken by the 
Government on the recommendations of 
the Commission was placed on the Table 
of the House on 24th July, 1984. 

(c) The recommendations made by the 
Eighth Fiarnce Commission relate to the 
period from 1.4.1984 to 31.3.1989. The 
recommendations accepted by tbc Govern· 
ment will be implemented on the lines indi· 
cated in the Explanatory Memorandum. 

Date of 
occurreace 

1.51 lakhs 

0.37 lakhs 

0.99 lalr.bs 

Amount invohed 
(Rs. in Lakbs ai:pox.) 

Assault on Indian Troops by· 
Pakistan In Ladakb Region 

!}17. SHRI DJGA~BAR SINGH: 
SHRI K. MAL1tANNA: 
SHRI' LAKSHMAN MALLiCK : 
SHRI N. E. HORO: 
PROF. AJIT KUMAR MEHTA: 
SHRI MOTi BHAI R. CHAUDHRJ: 
SHRI MANOHAR LAL SAINI : 
SHRI P. RAJAGOPAL NAIDU : 
SHRI NA WAL KISHORE SHARMA: 
SHRI K. PRADHAN! : 
SHRI R · SHEED MASOOD : 
SHRI RAJESH KUMAR SINGH : 
SHRI MOOL CHAND DAGA : 
SHRI CHANDR.ADEO PARSAD 
VERMA: 
SHRI JAGPAL SINGH : Will the 

Minister of DEFENCE be pleased to state: 

(a) whether Pakistan recently made an 
assault on the Iadian troops to dislod1e 
them in the Nubra Valley in the Ladakb 
region; 

(bJ if so, rhe cause of such sudden 
provocation by Pakislan when the talks for 
the •No War Pact' or •friendship treaty' 
were on t>elwecn the two uovernmeot. 

(c) whether any protest bad been 
lodged , wit·h the Pakistan Government for 
this assault ; and 

(d) the measures taken to prevent such 
attacks in this 1trate1ic reaion ? 




